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Dafe of Order

C. A. T. Bench, JAIPUR @

orders CoPolo, i, /A3

15.8.93

Mr,Virendra Lodha - coumsel for the petitioner
Hr, VO, Curfar « councel for respomdents,

The lesroed crmsel for the respondents
sulmits that thz order his been cowplied witch
and he has sunplizd a copy of the com-liance

order to the Iedrncd comeel for the netitionor,

The lezrard counse) for che petftiorcr suldts

th2t ho hoe recsived @ Copy of the cazpliance

order, In tha Licht of the sub~dscions wade

by the partice the contempt petition is Aismicsed

| &M the roticas discharged,
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